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PRINCIPAL BENCH, NEW DELHI

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

ORIGINAL APPLICATION NO. 515 OF 2023

IN THE MATTER OF:
GANGA POLLUTION ... APPLICANT
VERSUS
STATE OF U.P. & ORS.
..RESPONDENT(s)
INDEX
S.NO. [PARTICULARS PAGE NO.

FURTHER PROGRESS REPORT ON BEHALF
OF CHIEF ENGINEER, SONE, IRRIGATION
AND WATER RESOURCES DEPARTMENT,
STATE OF U.P. IN COMPLIANCE OF THE
ORDER DT. 19.12.2025 PASSED BY THE
HON’BLE NATIONAL GREEN TRIBUNAL,
NEW DELHI

ANNEXURES

COPY OF THE LETTER DT. 21.01.2026
ANNEXED HEREWITH AS ANNEXURE R-1.
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3. COPY OF THE AFFIDAVT DT. 04.11.2025
ANNEXED HEREWITH AS ANNEXURE R-2

4. COPY OF THE LETTER DT. 22.01.2026
ANNEXED HEREWITH AS ANNEXURE R-3

THROUGH COUNSEL

\

BHANWAR PAL SINGH JADON
COUNSEL FOR STATE OF U.P.
Bhanwar09jadon09@gmail.com| 9639286572

Date:09.02.2026
Place: NOIDA
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PRINCIPAL BﬁNﬁ‘Fp NEW DELH]

: ORIGINAL APPLICATION NO. 515 OF 2023 IN THE
P LSS Y_OF ,m

GANGA POLLUTION ...APPLICANT

VERSUS

STATE OF U.P. & ORS.
...RESPONDENTS

FURTHER PROGRESS REPORT ON__BEHALF _OF CHIEF

ENGINEER. SONE, IRRIGATION AND WATER RESOURCES

DEPARTMENT, STATE OF U.P. IN COMPLIANCE OF THE ORDER
DT. 19.12.2025 PASSED BY THE HON’BLE NATIONAL GREEN

TRIBUNAL, NEW DELHI
L.SoN S » aged about S'§7° years, presently posted as
Gfm.%@ N—WISQV\Q\/‘QJY%M ,do

hereby solemnly affirm and state on oath as under:

1. That J, the Deponent in the above captioned matter am tully conversant

/ with the facts of the case and ig competent and authorized to swear the

present affidavit.

WO T~
~ 2 Y state that the contents of the affidavit have been drafted by my
.,

A
seljon my instructions and the contents of the same are true to my

dge and nothing material has beep concealed therefrom.,
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I. BACKGROUND OF THE MATTER

3. That this O.A. pertains to the pivotal issue of defining and demarcating
the Flood Plain Zone of River Ganga and its tributaries in the State of UP
especially in reference to the River Ganga (Rejuvenation, Protection and
Management) Authorities Order, 2016 and the action taken by the

authorities for protecting the Flood Plain Zone.

4. That the present matter was last listed for hearing on 19.12.2025, wherein
the Hon’ble Tribunal directed as under:
“2. Learned Counsel for the State has submitted that the exercise of fixing
the pillars at the ground level will be completed by 31.03.2026. He has
submitted that the work of physical demarcation of the flood plain under
this segment will be completed by 31.03.2026.
3. Hence, we direct the State of UP to file the further progress/status
report atleast one week before the next date of hearing.
4. The National Institute of Hydrology vide its communication dated
17.04.2025 (page 6065) had recommended for placing the flood plain
zone lines on the web portal for easy access to public. The said

recommendation is as under;

.r” i v 4 \'\\
W /’.\\ “DeVineated flood plain overlaid on 1 m Contour map from SOI (District
7 o A\,

ran%lsi, Sheet No. G44R03N) at 1:10000 Scale

s of zyline ated flood plain overlaid on | m Contour map from SOI

e
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(District Varanasi, Part of Sheet No. G44R03N) at 1:4000 Scale

It is recommended that the flood plain zone lines should be put o web
portal for easy excess to the public and various developmental activities.
Irrigation and Water resources Department U.P. should keep in his
custody DEM, 1 m Conto.ur maps and Flood Plain zone boundary and
other relevant maps and GIS data for future use.”

S. Learned Counsel for the State has submitted that the above

recommendation will be duly complied with.”

“6. Chief Engineer, Irrigation, Water Resources Department is directed
to file further progress report atleast one week before the next date of

hearing.”

5 That it is submitted ¢hat in compliance of the aforementioned directions,

the further progress report with respect to the same is herein as under:

RESENT STATUS

IL PRESLNZ DS
6. The process of physical demarcation of River Ganga flood plain under
Segment-B, phase-is (Unnao to Ballia) is presently ongoing.
: T / ,,A total of 7,350 flood plain boundary pillars are proposed to be
s “, \ f 34,
/ q ﬁxed across 13 districts of Uttar Pradesh.

lo9d plain delineation has been completed in all districts

®Q>\\x'\'ﬂ<5 based on approved technical criteria,
' ~



districts.
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e Tendering process: Completed and work awarded in all 13

III. DISTRICT-WISE DETAILED PROGRESS

L RS
S.No. |District Executing Total Pillars |Present Status
Division to be fixed
1. Kanpur Lower Ganga|248 Tender process completed
Nagar Canal Division, and work awarded o
ICanpur contractor; physical
demarcation in progress;
150 pillars fixed
2 Unnao Unnao Khand,|390 Tender process completed
Sharda Nahar and work awarded to
contractor; physical
demarcation in progress;
100 pillars fixed
3 Fatehpur Fatehpur 720 Tender process completed
Division, and work awarded to
Lower Ganga contractor; physical
Canal demarcation in progress;
160 pillars fixed
4. Raebareli Raebareli 400 Tender process completed
Division-1 and  work awarded to
0, Sharda contractor; physical
Canal demax:catmn in  progress;
200 pillars fixed
5, Kaushambi  |rrigation 422 Tender process completed
Division, and work awarded to
Kaushambi contractor; physical
- demarcation in progress;
391 pillars fixed
6 Pfampgarh Irr'ig.a.tion 261 Tender process completed
. Division, and  work awarded to
Pratapgarh contractor; physical
7 demarca on in progress; 50
pillars fixed

"
ﬁ{i‘:’
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| I —
7. Prayagraj Flood Works|1210 Tender process Completetg
Division, and ~work aw.arded e
Prayagraj contractor; 600 pillars hav
been cast 270 Pillars fixed.
8. Mirzapur Mirzapur Canal |968 Tender process completed
Division, and work awardedh to
S contractor; 610 pillars have
L been cast 185 Pillars fixed.
Chunar
Mirzapur and
Bandhi
Division,
Varanasi
9. Bhadohi Bandhi 358 Tender process completed
Division, and work awarded to
Varanasi contractor; 180 pillars cast;
fixing scheduled
10. Varanasi Candhi 363 Tender process completed
Division, and work awarded to
Varanasi contractor; 45 pillars cast;
fixing scheduled
11. Chandauli Bandhi 479 Tender process completed
Division, and  work awarded to
Varanasi contractor; 80 pillars cast;
fixing scheduled
12, Ghazipur Irrigation 957 Tender process completed
Constructio and  work awarded to
- Division, contractor; 600 pillars have
Varanasi & been cast 250 Pillars fixed
Deokalj .
Pump Canal
Diy,-1
Ballia Flood Division, [574 Tender process completed
Ballia and  work awarded to
contractor fixing
scheduled.
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TH RESPECT TO THE TRIBUTARIE

128

S OF GANGA

IV. PROGRESS WI > OF

7. That further it is submitted that the progress report with respec

tributaries of Ganga is herein as under:

t to the

Final Date
l Reference for
Chief Engincer of Jetion
IS\I. Name of | Concered with Stretch Hon’ble Cz;n}?lood
o. River Flood .plain’ Zone NGT O.A. Plain Zone
Delineation Delineation
Ganga Chief Engineer d
1 (Segment B G len Bijnor to Kanpur 200/2014  |Complete
Phase-1) SHgH
Ganga Chief Engineer,
(Segment B [Information System |Unnao to Ballia 200/2014  |Completed
Phase-2)  |Organization
5 Vermink Chief Engineer, Asgarpur to Etawah .and 673/2018 |Completed
Ramganga Shahpur to Prayagraj
. Chief Engineer, Muzaffarnagar to In P
B Kali (East) Ganga Gulawathi 673/2018 n Progress
. : : 673/2018,
4 Varuna Chief Engineer, Son [Rameshwar to Varanasi 483/2022 In Progress
; Chief Engineer, Saharanpur to
5 Hindon Sia Ghaziabad 673/2018  |In Progress
6  lGoms . |ChiefBnglneer g et Varamasi 673/2018
Sharda Sahayak pur to Varanasi 31.03.2027
Chief Engineer, .
7 Ramganga Eastern C%anga Moradabad to Kannauj 673/2018  |June 2026
Chief Engineer
8 Betwa > ¢ Hamirpur to Vagpura 673/201 Under
Betwa P &P 8 Process
Chief Engineer, ; .
9 Ghaghra Gandak Barhalganj to Deoria 673/2018 |In Progress
: Chief Engineer, , :
10 Rapti Gandak Domingarh to Rajghat 673/2018 |In Progress
. Chief Engineer, .
11 Saj Sharda Sahayak | Unna0 to Jaunpur 673/2018  |31.03.2027
Chief Engineer,
12 Saryu Gandak / Sharda | Ayodhya to [Ifatgan; 673/2018  (31.03.2027
Sahayak
Chief Engineer, 3 .
Saryu-2 Entire Length 433/2022 Completed
g:rielf; -I?nglnecr, Chittora' Lake to Lolpur 402/2024  |In Progres
! Vikamajot ikl
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| Final Date
S Chief Engineer Refeor: " foll' tion
" | Nameof | Concerned with . Comp’e ‘
No-| River | Flood Plain Zone PEREICh Hon’ble | of Flood
Delineation NGT O-A-| piain Zo.ne
Delineation
/
Budhi Chief Engi Ch Village t S
15 ngineer, ausana Village to 3 |In Progress
Ganga Ganga Khwajapura e |
16 Solani (ézilegfaEngineer, Raharanpur to Muzaffarnagar | c355027  |Completed
: . Dongri Dam to confluence
17 [Knokhri |SPiefEngineet, 5 Singh River 201/2024  |Completed
18 |Pandu %;ﬁgfn"ggai"“’* Entire Length 985/2019  |In Progress
19 [Noon ggﬁ;fn"gg;"ee" Entire Length 985/2019 |In Progress
20 [Sengur [phie SRENCETEniire Length 985/2019  [In Progress
21 Assi Chief Engineer, Son |Entire Length 483/2022 |In Progress
22 |Ishan g:;jgfn“gg;""’e“ Entire Length 5152023  |In Progress
23 Kali (West) gl;:]cgfaEngmcer, |Entire Length 515/2023  |In Progress
24 Krishni g};;cga}ingmccr, ‘iEmirc Length 515/2023 |In Progress

V. STATUS OF PHYSICAL DEMARCATION OF RIVER YAMUNA

8. That with respect to river Yamuna the status is as under:

>~
S
<

e The delineation work has been completed.

e The project has been formulated and duly approved by the Chief

Engineer Committee.

e That the Total Stretch from Asgarpur to Prayagraj is 1,056 kilometres

\
N\

'r’ I

The estimation work is Complete.

/

ﬁ%

=
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® The project has been approved by the Technical Audit Committee of
Flood Control Council of Uttar Pradesh Govt,

® Project has been presented to the Steering Committee for approval.

® Project has beén sent for approval to G.F.C.C (Ganga Flood Control
Commission) vide dated 21.01.2026 by the Superintending
Engineer Research & Planning Circle-3, Irrigation & Water

Resources Department, Lucknow.

A Copy of the letter dt.21.01.2026 has been annexed herewith as

ANNEXURE R-1.

- @ The work will start after approval of G.F.C.C (Ganga Flood Control

Commission).

NOTE:

That with respect to District Gautam Buddh Nagar, the work of
identification and physical demarcation of flood plain zone of River
Yamuna has been completed by installing pillars at the said site. That

the said information through Affidavit has been submitted in the

matter of Deep Chandra Vs State of U.P, & Ors. (OA 131 OF 2025).




VI. INFORMATION TO BE UPLOAZ]QI;SO'LI THE WEBSITE

9. That in compliance with the directions of the Hon’ble Tribunal, the Chief
Engineer, Information System Organization (1.S.0.), Irrigation and
Water Resources Department, Lucknow, Uttar Pradesh, vide Letter
22.01.2026 to the Deponent has informed that the said information has been
uploaded on the website and are available on the website of the Irrigation &
Water Resources Department, the links of which are as under:

e Website of Irrigation & Water Resources Department, U.P.,

Lucknow:

https://idup.gov.in/en/page/flood-plain-zone

e Website of Flood Management Information Systerh Centre

(FMISC), Lucknow:

https://fmisc.up. oov.in/FloodPlainZone/FloodPlainZone.aspx

A Copy of the letter dt. 22.01.2026 and screenshots of the information

uploaded has been annexed herewith as ANNEXURE R-3.

10. That in view of the above compliance, the present response is being

st respectfu]ly submitted for the kind perusal of this Hon ’ble Tribunal, and

| / % _ \i’f?ls/mpst humbly prayed that the same may be taken on record.
‘o

. ey
2 .A\_
e i Py q’// \
‘. v 1] A "j: .."II";".‘ "
L] », ’V
o )7

ONENT
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VERIFICATION

Verified at Mon this(g, day of February, 2026, that the

contents of the above affidavit from paragraphs 1 to 10 are believed to

be true and correct to the best of my knowledge and belief, No part of it is

false and nothing material has been concealed therefrom.

ob L
D 1é()NENT

X Q
Vg el NarZsh Gupta (Advocate -
NOTARY (Govt. of India)
Regd. No. 9486
Civi! Courts Compounad
\aranasi (U.P.) INDIA
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ANNEXURE R-2

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 131 OF 2025

IN THE MATTER OF:

DEEP CHANDRA ...APPLICANT
VERSUS
STATE OF U.P. & ORS. ...RESPONDENTS
INDEX
S.No. PARTICULARS PAGE NO.

1. RESPONSE ON BEHALF OF RESPONDENT NO.
4 OF THE ORDER DT. 03.04.2025 PASSED BY
THE HON’BLE NATIONAL GREEN TRIBUNAL
ANNEXURES

2. COPY OF THE GOVERNMENT ORDER DT.
21.12.2024 ANNEXED HEREWITH AS
ANNEXURE R-1

3. COPY OF THE PHOTOGRAPHS OF THE
PILLARS INSTALLED ANNEXED HEREWITH
AS ANNEXURE R-2

4. COPY OF THE GOVERNMENT ORDER DT.
16.03.2010 ANNEXED HEREWITH AS
ANNEXURE R-3.

S. COPY OF THE LETTER DT. 01.10.2020
ANNEXED HEREWITH AS ANNEXURE R-4
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DATE: 04.11.2025
PLACE: NOIDA

— A NN r—-

THROUGH COUNSEL

| /
BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR STATE OF U.P.

EMAIL- bhanwar09jadon@gmail.com
Ph: 9639286572
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PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 131 OF 2025

IN THE MATTER OF:

DEEP CHANDRA ...APPLICANT
VERSUS

STATE OF U.P. & ORS. ...RESPONDENTS

RESPONSE ON BEHALF OF RESPONDENT NO. 4 OF THE ORDER

DT. 03.04.2025 PASSED BY THE HON’BLE NATIONAL GREEN

TRIBUNAL

I, Binod Kumar Singh, aged about 46 years, S/o Shri Hiraman Singh, presently
posted as Executive Engineer, Irrigation and Water Resources Department,U.P.,

do hereby solemnly affirm and state on oath as under:

1. That I, the Deponent in the above captioned matter am fully conversant

with the facts of the case and is competent and authorized to swear the

present affidavit.

2. That I state that the contents of the affidavit have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

A I
VN e t‘ '/ \\
3. That in the present matter, the applicant

O e

ised grievance against the
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illega] construction on the flood plain of river Yamuna in Noida is going
on. That the applicant further alleges that several developers including

Green Beauty Farms and numerous unidentified entities have subdivided

and developed plots for farmhouses, nurseries, temples, gaushalas, etc;

within the flood plain of river Yamuna at Noida.

. That it is most respectfully submitted that with regard to the demarcation
of the floodplain zone of the Yamuna River, the Government of Uttar
Pradesh, vide Government Order dated 21.12.2024, in compliance with
the directions of the Hon’ble National Green Tribunal, New Delhi,
passed in O.A. No. 673/2018 (Jacob Koshy vs. Union of India & Ors.)
and O.A. No. 316/2022 (Dr. Sharad Gupta vs. State of Uttar Pradesh),
has declared the Floodplain Zone of the Yamuna River for its critical

reach “from Asgarpur to Etawah and from Shahpur to Prayagraj,”

based on the 100-year return period of floods.

A Copy of the Government Order dt. 21.12.2024 is annexed herewith as
ANNEXURE R-1.

. That the Central Water Commission, New Delhi, in compliance with the
Hon’ble Tribunal’s order dated 11.09.2024 in O.A. No. 673/2018 Jacob

Koshy vs. Union of India & Others and O.A."'Np‘. 316/2022 Dr. Sharad
&

7

: \
Gupta vs. State of Uttar Pradesh, provided the “?ographical coordinates



Rectangle


Y
Hoh A =

(Latitude & Longitude) of the floodplain zone for the aforesaid stretch

through its communications dated 21.11.2024 and 30.11.2024, along

with the final report. Based on the said coordinates, ground verification

was completed by the respective divisions of the Irrigation and Water

Resources Department by 05.12.2024.

. Pursuant thereto, and as directed by the Hon’ble NGT, the Irrigation and
Water Resources Department, Government of U.P., has installed
demarcation pillars on the ground to physically mark the floodplain zone,
in accordance with the latitude and longitude data provided by the
Central Water Commission. The said physical demarcation has been
undertaken in conformity with the Ganga Rejuvenation Order, 2016,
based on the 100-year return period.

Copy of the photographs of the pillars installed is annexed herewith as

ANNEXURE R-2.

. It is further submitted that the notified floodplain area falls within the
jurisdiction of the NOIDA Development Authority, and the Irrigation
Department has, from time to time, apprised the NOIDA Authority

whenever instances of illegal or unauthorized activities within the

—

notified floodplain area of thg/Yamuna Rlvcr have come to its notice.

That in all necessary actlons; undertaken by the '@OIDA Authority in this

{
\ 7
\ - \.f /
\ / v
\L }\.‘\‘

3 '.'q NO!



Rectangle


=7 A NN

regard, the Irrigation and Watbr Resburces Department, Government

of Uttar Pradesh, shall extend its full cooperation. ANNEXURE R-3

8. That as per Government Order No. 1417/27-C-2-181 Vardh/09 dated

16.03.2010, the floodplain zone of the Yamuna River falls within the

notified area of the New Okhla Industrial Development Authority
(NOIDA), all related and effective actions shall be undertaken by the
said Authority.

A Copy of the Government Order dt. 16.03.2010 is annexed herewith as

ANNEXURE R-4.

9. Furthermore, as per the District Magistrate, Gautam Buddha Nagar’s
letter No. 1056/CRA Disaster Management/2020-21 dated 01.10.2020,
the responsibility for taking action against illegal and unauthorized

constructions in the floodplain areas of the Yamuna and Hindon rivers

situated within the notified area of the NOIDA Authority has also been

assigned to the concerned Authority.

Copy of the letter dt. 01.10.2020 is annexed herewith as

ANNEXURE R-5.

10.Hence, the present response 1s bplng submitted for the kind perusal of this
A/
Hon’ble Tribunal. It is 7faycd that the safx{e bé taken on record.

»

\‘nu. /
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VERIFICATION

Verified at NOIDA on this 4TH day of November, 2025, that

the contents of the above affidavit from paragraphs 1 to 10 are believed to
be true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

DE NT

Notary %.\b ic, Delhl

- A NOV 2005
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ANNEXURE R-1

Fgcaqol
TTUT-685 /2024 /45TA0N0OE0/ 2024-27-Ri0-4-11(R ) (TA0SM10E10) /2019

AU,

30 IRfI=e FoR IR,

fw wfa,

T WY AMHA| "

I ¥R 7T waa/va@ wR, 2. W FGA Hia/THT T, W /

TR faara fam, e T Al B R, .

SOW0 AT TO%0, AT 7o,

3. FW Fa wia/waa e, 4. @ HraeaT Td R,

ToiEa s, fraré m“w R,

3090 MEA| :
g vd S waea a4 QW%%W 21 R, 2024

frwa: @0 T e e @ R @ ﬁmmiﬁﬁﬁg?o F0-673/2018 T PEN TAH
AT 3 M T 3w (FeaTRa) Td, M0N0, HO-316,/2022 31.3RE I[N TAH 3K T
T & Ao WP eRa 3T g qmrasna*er%?rm‘ 11-9-2024 & U F P
STl 3T g A0 TET R Ry 16 foeeh & ey weqa RO & Reaeasa &
P A TG A & T WA S HE R I ¥ weey a|
ey, I's )
3UgF fawrw ;o THT R HOoT 7 Roch 3 Rmeha 3ove TaT- 673,2018
St F g gfame i sRua sew (eaia) T o3owo Wo-316/2022 TR Dt
T S A ToF 'ﬁrinorrg’mgﬁa AT T ARG ey RAF 11-9-2024 v aqwy
ﬂm(mm)mmmmmmmmﬁm 3090 & T Reiw
11-12-2024 & mmﬂ-‘rm A & FE N, 05 R T & 5 5w = 'FEIRER
z#samua'qggg'w#ggﬁm"am1ooaéa7ﬂzémﬁwgzﬁrmasmwmi\mma;
fordeor vg Ariarsy ¢ R e Rl ST % Teaey # suwey @ w3
2= H%"Irgi'qgﬁ;?r HIOHT 7§ feeeh # Hovo Hew-673/2018 F W 7 ¥ Mrdww G
W%WWQWQ#W mtmmmtmmaﬁqrmmm
O 3ffemo HEA-316/2022 F WG IR Raid 11.09.2024 3 Hedld THAT ad & rdrra
W"m#muﬁ%m#m"maﬁmﬁaaﬁ%ﬁﬁmzﬁmm
mmaémaﬁ‘rm30.11.2024amm0mgﬁaamwwa¢MﬁWm

E0 RO vd S WY R sole, Y Raid 21.12.2024 ds TS AfeRrhea
fder & my ¥ e
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3. mﬁﬁumﬂwa@%ﬁmmﬁ%ﬁa"m#m@?w
¥ TR d& & %5 W ST & Coordinates (Latitude & Longitude) f&eias 21.11.2024 & $-
A IR ST W T W G R 30.11.2024 T 3RTH R (Latitude & Longitude) &
mmmm%mm"m#mw%w#m"m*m
@mmﬁwmmwmammos.m.zoyaast{tﬁmﬁmmm
THAT 3 & "m#quw#wm"azﬁasmm‘ma’masCoordinates
(Latitude & Longitude) T& 3mer@, Fro T eRT IR 7§ Reeh & el & 3. T,
4 30 R & wRew # v we & R sowo H0-673/2018 (FreIRe) e 3owo
§0-316/2022 & O TET FRA R¥aHoT g1 aid e Raie 11-9-292?’%%

%

&, UER- 5,17 U4
| &,
2 # e By R g 2
" 5- 1L Department of Irrigation K «%‘% NGO
&, - 2, %}:
Demarcation of the Flood Plain Zone in GIS format imcluding@%e geo@COOMdinates or Slocatians of
. . B Yty
marking pillars. %5/&%» N

IT1. Other concerned departments of the State Governmerif@%ﬁh%ct Administration, Mines Departments)
Details of any other activities outside forest Ian,g/Z as{ng‘osplfl/){@j}ant; such as earth cutting resulting in soil
. erosion/changing land use pattern. @ ’%% .

17. Another reply/updated report was ﬁl;d%b“yx nleg’t?rict Magistrate, Agra vide email dated 17.1 1.2023
stating that for demarcation, I,O%y() ?) \

illars have been installed after total station survey with the
help of Differential Global Pos’ig"oning‘SSIStem (hereinafter referred to as "DGPS"). It is further

o A\ - . " .
said that Central Water (7,/ pmission (hereinafter referred to as CWC") 13 vide office

memorandum datcd‘_QS.b9;2Q§3"’)|1as constituted a "Committee for
Yamuna' for the slré'lck{é”% o

y %,

. 23

Flood Plain Zoning of river
©, 9 [

(i)F row%sg;rﬁrﬁg Ttawah
4 %, iy,
(ii) Ffgm S@nahpu}}’to Prayagraj.
32. It means lh@l iﬁb;ase report is submitted by 30.11
bedssued by 1.12.2024
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W 1he directions of side, rear set back and gale shall be as per the sothack/ Layout

Man and directions prepared by the Authority from time to time.

(W) Wcase of plots being amalpamated with the approval of the Authority,
lines in front and adjolning property are to he (ullowed ns per Sethack Plan.

(i) Subdivision of individual residential plot or bullding cons J(ructed on It shall not be

the el back

allowed.

(V) Only twd dwelling units and a servant gt
100sqmurs. For plots above 100 sgmirs
dwelling units shall be allowed. For plots
dwelling units shall be allowed. In density calculation 4. 5 person
shall be considered in all kind of residentlal plots, Each servan

counted as half dwelling unit,
v) Stiltparking shall be allowed upto max
free from FAR for plot size of 112 5q

provided, parking may be allowed in the setbacks. : L
() No construction of ay K lm\d sl\all be! permltled heyond the bullding envelope (on s_’et 7 e

backs) except—
@@ A chajja (prOJectnon) of ma)«mL{m ‘widt
No construction: of: amy type shalll

) Undergrouna Wi
(¢} inplots of 200 square

of porta cabin 1.5 me

warter shall be allowed upto 2 plot size of
and upto 500sqmtes mazimum three
above 500 sqmtrs. maximurm four 12
n per dwelling unit
t quarter shall be

4 mtrs upto bottom of beam

imum helght of 2.
in case stift is not

mirs and above. How’ever,

h of 75. metres at lintel or rooﬂeVel

ver such pro;eclrons ,
( und level. - =3

"red‘ atemporary
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— Order dated on 18-11-2019 _ _
“__In the instructions dated 1.3._1.201_9fihemp0ndent has admitted that he has
Registration from

=
flouted the writ court order .by restraining the Registrar,
espondent-Sri Brijesh

registering the transfer/sale deed. In view thereof, the r
Gautam Budh Nagar, shall show cause as to why

" Narain Singh, District Magistrate,
charge may not be framed under the Contempt of Courts Act. Liston S December

2019.” .

Order dated on 05-12-2019 )
posite

appearing for the op
alning the public to get the

*.....5hri Sudhanshu Srivastava, learned counsel
ber 2019. The

party submits that the order dated 20 June 2019, restr
der dated 5 Decem

sale deed registered has been.withdrawn vide o

report of the Sub Divisional Magistrate, Dadri, Gautam guddh Nagar, dated 24
November 2019, has been placed on record, whereln, it has been noted that the
owner/ purchaser of the land have raised constructions in violation of the wiit
court order without obtaining approval from the concerned local bodies o

development authorities.."
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4. The National Institute of Hydrology vide its communication dated 17.04.2025 (page

6065) had recommended for placing the flood plain zone lines on the web portal for
easy access of public. The said recommendation is as under:

28
Na t"Ql}IAZ

y. Nn...c.

< XXX

8. Delineated flood plain overlaid on 1m Contour map from SOI (District

* Varanasi, Sheet No. G44R03N) at 1:10000 Scale
9. Delineated flood plain overlaid on 1m Contour map from SOI (District

Varanasi, Part of Sheet No. G44R03N) at 1:4000 Scale
' It is recommended that the flood plain zone lines should be put on web portal
%’m” for easy excess to the public and various developmental activities. Irrigation and
Water Resources Department U.P. should keep in his custody DEM, 1 m Contour maps
and Flood Plain zone boundary and other relevant maps and GIS data for future use”
5. Learned Counsel for the State has submitted that the above recommendation will

be duly complied with.
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